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Statement by U.G.C, Chaimhsn

4510. SHRI KAMAL MORARKA:
Will the Minister of HUMAN  RE-
SOURCE DEVELOPMENT be pleased
lp state:

{a) whether Governments attention
hag been drawn tg the stalement repor-
tedly made by UGC Chairman that Na-
tional Policy of Educapion can be imp-
lemented effectively only if the respec-
tive roles of Ceatral and State Govern-
ment UGC and Universities are clearly
delineated;

(b) if so, what is Governmenl's reac-
iion, thereto: and

(c) what steps Government propose to
take in this direcgion?

THr DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTI. OF EDU-
CATION AND DEPTT. OF CULTURE)
(KUMARI SELJA): (1) to ) Ac
cording tg the information furnished by
UGC, the Commission had convened a
special meeting  of Vice-Chancello.rs/
Dircctors of Universities/Deemed  Uni-
versities in New Delhi in May, 1993, to
discuss mmore effective implementation of
the revised Programme of Action-1992,
on the modified National Policy o©n
Education-1986, in so far ag it  relates
to higher education. The Chairman,
UGC, while welcoming the participants
mentioned that there are four partners
in the work of implementation of NPE-
1992, namely Government of India, UGC,
State Government and Universities and
their respective rofes have te be delinea-
ted so that there is clarity in the think.
ing of all the four agencies and NPE as
also POA can he systematically imple-
mented, The Government welcomes the
initiative taken by the UGC to motivate
and urge the Universities for effective
implementation of the NPE and POA.
There js nothing wrong in the reported
statemest of the Chairman UGC in the
Copferguice of Vice-Chancellors.
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Questions 210
Excavation at Pauni in Bhandars Disfrict
of Maharashira

4511. DR. SHRIKANT RAMCHAND-
RA JICHKAR: Will the Minister of HU.
MAN RESOURCE DEVELOPMENT
be pleased to state:

(a) whether excavations at Pauni on
the bank of Wainaganga in the Bhandara
District of Maharashtra iy likely to be
undertaken during the year 1953-94 un-
der the Archaeological Survey of India,
Nagpur: ’

.

(b) wha( are the reasong for not doing
further excavation after 1970 in spite of
thy rich archaeological findings in Pauni
inciuding a Stupa, Mauryan and Satya-
hana artefacts;

(c) whether it is a fact that the De-
partment has spent morg money and time
on relatively unimportang sites and  bas

wilfully neglected excavations in Pauni;
and

td) wha( are the detaiis of the plans
for archaeological explorationy in  the
Wainaganga Valley?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOFMENT (DEPTT. OF EDU.
CATION AND DEPTT. OF CULTURE)
(KUMARI SELJA): (a) and (b) No,
Sir. The Departmeng of Ancient Indian
History and Culture, University of Nag-
pur and Archaeologica] Survey of India
had carried out excavations at

Pauni,
District Bhandara, Maharashiry  during
the scasoms 1968-69 and 1969-70. The

excavation brought to  light Buddhist
Stupag and other struclures datable to
c. 3rd Century B.C. to 3rd century AD.,
Chayastambas, Mavrya.Brahmi  inscrip-
tions, copper pln . of Vakatahas and
antiguities incr * ng sculptures of Bud-
dhist theme ir Sunga style, Satayahana.
Kshafrapa coing and ceramics such — as
Northern Black Polished Ware and Red
Polished Ware. Since the Cultural Se-
quence of the site hag been  established
and the excavation report has been pub.
lished, no further excavation is proposed
at Paunj by the Archaeological Survey
of India.
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toyubprivher @ dectSion i’ {his regard

(©) No. P will be taken?
¢ (7 AR) . Thet Archacotogical . Survey of . ASVHES DEPUTY MINISTER IN THE
v;bgdia has:heen . cartying - vut < * problem {ATINISTRY''- OF HUMAN RESOURCE

| PEiented rexploration «in SWairganga “Vally
during the seasong 1989-90, 1991.92 and

1992-93,

Mgzha) - and

M.:J‘jll]alllltﬁlﬂllcg .of  Taj

Fatellmu' Slikrk -

“ 4512, SHRI  KAMAL, , MORARKA:
SWHL the MmlStEr of H'UMA;Nv«r_ RE-
SOURCE DEVELOPMENT b, pleased to

siate:

;kg{é‘];:iv".vh,ﬂ[hm‘.‘ il 15 a-fact that heg: ex-
- preaseds €ongern oer ithie: podr - mainte-

nance of Taj Mahal and- ‘Fatehpur Sikri;
w1 (By i 50, whar; is the presen|  siage
mﬂf sthe - menuments; -and o

gc) Wha[ dl:[ll]ll plap }115 been ﬁnahsed
g6 Save thHe moniments from deteripra-
tion? ‘

ITHp: BEPUTY MINISTER {N ' THE
1MI‘N}$TRY “OFYHUMAN RESOURCE
DEVELOPMENT (DEFIT. “6F- EDU.
CATION AND DEPTT. OF CULTURE)
1 MUMAR] SEL¥A): (3) No sir,  How_
1 gyEFCwhan Ministry for Toutism ' and
Qivil Aviatioh: Visited Taj - Mahal, he
(mprmr:u the' nesd: for < impr nvemems in
,end areung..the monunien‘s.

;:‘»“1bi]) Does - not iarise..

(p) An ‘\l.tIDl'l Commﬂ;tﬁc bas  been

@furmally ;set . up. 10, eApeditc mecessary
aructursl. and ; Fatohpur. Sikri. .

Opening of, Taj ‘Mahal at night .

Sl @At SHRJ smv 'PRATAP MISH-

;*kA Will the Minister of HUMAN RE- -
\i PURCE DEVELOPMENT be. pleased

State:

Whelher Govt ,m"nent h»ava a, pro-
nmderatlpn 1o, Aft
£.Taj. Mahal Ji“lrmﬂ

(a

bz W’) 'if'so the ‘détails ‘of 'the” proposals;
xfwf‘

~ @Previously Unstarred Question 3118,

- “DEVELOPMENT ((DEPTT. OF EDU.
CATION AND DEPTT. OF CULTURE)
(KUMARI SELJIA): (a) to (c) The pro-

reposal of opening of Taj for visitors dur-

—:i0g. the-might is-. upder-  consideration.

1 A «derision.-would be taken after all the

-;#nmificationg -have. been examined. -

| Fellowstip rules of NMML

4514, SHR; A NALLASIVAN: Will
the Minister of HUMAN RESOURCE
SDEVEEDPMENT be' plehséd to etate:

! (1) what are Lhe rules, age and educa-
l'uon.Ll quahhmuuns for [he .award of
Kesearch General. Felluwshnps Chalapathj
Rau Fellowship, Shrikany Fellowship of
NEhru Memorial Museum and Library of
‘I"ecn Murt] Hmm New * Delhi:

lh) v»hether it 15 a fw.t lhal the. fel.low-

hlp rules prDhlblls fellowa from, talgmg
dnnlher fellowshlp or ﬂngﬂmen[ paid or
. othermse, dm:mg fcllnws ‘tenure at Nehru
Memorial Museum and Library:

- fc) ‘wh:l‘her.:some:“fcllﬂws have been
. permittodto -take up other -fellowships or
. ASsignments by ‘keeping . their fellowship

“ih abevadce invielation Dt' ‘the: aforesmd

l‘ule and : : a

(d) It so, under whit rule and ‘what
.xre the matnes of such fellows anrl their
[:*en::d for’ which [heft lelDwshln, were
L[‘m in, a’bcyanl:e? k

WE ‘DEPUTY MINISTER IN THE
MINISTRY’ OF 'HUMAN' RESOURCE
DEVELOPMENT (DEPTT 'OF ‘EDU-
CATION AND'DEPTT, OF quﬁmgls)
| (KUMARI $ELYAY. () (i) The '#efiph

How-
éi‘uﬁs 3 the Nehru Mus;u]‘ﬂ arc aafarded
§chulars whu np ally "possi ""i’p’D
ﬂegtee aan wr hﬂve
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